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PUBLIC ANNOUNCEMENT

[Under Regulation &-of the Insolvency and Bankruptcy Board of India
{Insohvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
TAKSHASHILA CORPORATION LLP

RELEVANT PARTICULARS
1. Mama of Corporate Deblor TAKSHASHILA CORPORATION LLP
2 Dakl E{lnmrp:raunﬂ o Comxmalt | Dubll:r 1"3.'I:I-ll'2|]1d

g F.l:'l:l'r:r'llg.' under which l:u:f:mra'fe Debgar is | Hﬂgr.slrarm Compamies, Ahmedabad
__linporporated | regislenad

1 Ham ufﬂnrpnrm Dobtor

| Incoporgted | wepimened

FORM A

PUBLIC ANNOUNCEMENT
|Under Reqgudation & of the Insolvency and Bankrupicy Board of India
| {Insolvency Resalution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

TAKSHASHILA DEVELOPERS PRIVATE LIMITED
RELEVANT PARTICULARS

T.IIIH!.IHII..I DEVELOPERS PRIVATE LIMITED

| 2| Date of incarperation of Carporate Debler | 2411172013
23 | Authoeity nder which Corparae Debboe & | Regisrar of Campanies, Shinadabad

LAAC-2T24 | 4| Corporate ldenty N, | Limsed Liabilly

| Iderafication Ho. of Conporata Debior
5 Aﬂmessnﬂhﬁ regsrﬁ'ed cffica and

4 lf.‘-ﬂm:rar& i:j-aqh'r_.-r-.l-:u i Limited Liatiily
identification o of Corporate Detdar |

b, Addeess ol ihe regishered ofice and | 50, Siver ARC-B, Open Plol, Mr. Ashima Housa, B,
principal office {if any} of Corporate Debbor| Town Hall, Madalp, ur, Ahmedabad, Ahmedabad,

I_l.‘EuimEn, India, JR0006

| 25-09-2026 (Recisiry commordcation & Cartified copy

. Irselveny comenencement date U5 Ingohvency commencemeant dabe in

resnect ol Corporate Debior |of et yel nick racehd) respect of Conporate Debaor

7. Estimalad defe of choaurs of insohency | 24-03- 2027 (L5, 180 days fom [he iaafvendy 7 | Estimatad date of tosire of insavency
|fe3Lon poCess | commencement date| | | CERCARNON FCREE.

f. ‘Mamu and Registation nomtarof the | Chetan B, Patel { B | e and Regisratian numbaer of e

insabercy professional acting as Interm | Reg. No.: [BENPA-I020P-HO051 87201 9-2000 12561
‘Rasohdfion Prafessonad | AFA Yalid Upto - 30,08 2007

8. fuscress & email of the infenm resakon | Address: A-106. Titanium Square, Thﬂejmm
profissorl, 3% regisensd Wil he beard | Road, Sarkhej-Gandhinagar Highway, Thaaj,
| Ahmedabad-380054,
| Email : chetanpatelcs@gmail.com

;ﬂ.dm:ss A-108; Titerium Squans, Thelte-| Cross
| R, Sarkhes-Gandhinags Highway, Thalk

insatvency protessional acting as Inlerm
Resolulion Professionl

I EI Mu:e&s&enul nl'me Fenim rascuton
|professicnal, as regrtered with te board

{101 Address and a-mal b be usad Tor
camespondencs Wit The Inbrim

EMTEES and e-mai fo ba usad for
‘comespondencs with the Inbemim

Rasailfion Professioral | Ahmedabad-380054. Regolution Professinnal
| Email : liptakshashilaggmail.com
| (Mo ba used for submission of caims}
| Mob: S2E002277
1. Lt dale for submission ol ciaims EIH-W-EI]H "I LB:EtdaEfE-I’&:.IhI‘HIEEHI‘I i daims

12 ‘Classes of craditors, farl:.', under clause (B | Mo dasses denlified as vel
of stesarian i6A) of secion 2, sscerainaed
hyhlmﬁamﬂﬂmﬁuhﬁnﬂ

| of sub-sechon (B of saction 21, ascersined |
byt et Resaliution Profes sonal

(45200642015 TCOBS 167

'EIE;D.WAHGB. Cpan Plol, M. Ashima House,

| 25-00-2026 (Registry communication & Certified copy |

| principal affice {if any} of Comparate Debtor | Bih. Town Hall. Madalpur, Elis Bridge. Ahmedahad,

Ahmedahad, Gujarat, India, 380008

.':" order vl nat regayved)

24-03-2027 (e, 180 days from the insahency
commencemsan| date)

| Chetan B. Patel

Reg. Ba.: IBBLVIPA-DDEIP-NOCE1A2 0152020012561
AFA Valid Upta : 30.06.2027

| Address: A-106, Titanium Square ThthEJEms.s

| Address: &-105, Tilanium Square. Thaltej Crass

09-10-2026
12| Classes of creditors, I any, undier ciuse [b) | Mo classes idendfod a5 yol

Raad, Sakhej-Gandhnagar Highway, Thalle),
Ahmedsbad-3A0054,
Email : chetanpatelcs@gmail.com

Road, Sarkhe-Candhinagar Highway, Thake)
Ahmaedabad-380054
Email; takshashiladew@gmail. com

1T b s Mor submission of claims]
Mob: 9925002277

[ ol
L.

W R A e Dol

P L= = “.4'||1|rj.|

s
T B I--.

Ll
r

B YESL: LMG-4, Milestone Wil

T II‘l'I'I:FIE!Tnl T

B0 VADODARA: Trie's Malt, Fama Cosrss Road, Mediwinl, Noar Ratubhal Cirsle. Vadedars, Gujarat - 390007,
agre, Near Someshwar Char Hasta, Udnana-Mapdalis Rosd, Vess, Sural, ﬂul-ml'-. 85007

TUESDAY, SEPTEMBER 29, 2026

FINANCIAL EXPRESS . |

ECOMSTRUCTION OF FiEH A
i

TITITE EITIOEAA

Wb oaiew, b

AFPFENDIE -1V-A - E-AUCTION-FUBLIC SALE NOTICE af IMMOWVABLE PROPERTY/IES
L I'LI.TII IRCSALE WOTICE FOR SALE CF I"|Illl".'l:|I.DLI: I'.EEET! WKOEE THE STCLURITESATIOHN A HLIAL ASSLTS AND
L] e H_I: 0 1 "ll'!'_ FI TI‘ INTCACST |EMFORCCMEMT | BULES Z |

i=nce
Thiy sade,

%

!'lu:n:u [ h-:lthrurun lathe

-
Hﬁ'ﬁw ﬂl’.ﬁal‘lll‘i‘ sl b B0 o0
':ulrml-.!:»."lrllna#

cnrdjilms [1}

gL Mo, L!LI

roeased) a5 B case
pioaso el o lhe Irl-:

i,
15632
B-2035

|35

redniar, the cansiucihe sic Possession ol which

EE WHERE

Aepraietlafi, Twhethar Knomn o Unsrawn), wcecaloray, i

deerin/blis PHE Housiag FhlullJn'lZIld.l'uurld predlios's wabsiie i o, warw. pabhausing. com.

[ Hpaare |

ol

1, ol TN
Praspsa{vatidar Gujaral-190001 Vamdars

Ml L mr.l_ Fapnehal Rnad

1158000 1,13 608

et

mgah

= =

héﬁ B'!-Er%l'lu.laﬁ l:}uuﬁ in? .'r“:l]ll i ngm op

%Efluul.'.' g, A |.ll

3151.'14.1

:u.pf' oo

mm ]

p-uﬂ'l: nl:q-lrum Al n parboalan o ha borrowenis) & gararmar :;ﬂn-!::m:l-u Lot e~ I e b descrbed mw:urm{}l-l'.' ies l]l!-l:II}Hd Intmlnn -1

t Depn t3een (a5 descrbed in Calimn na-Cf by the authorized
KE IE WHAT 5 and WHATEVER THERE 1E BARIZ™ a5 par tha didals mestteiad hﬂnn.l.- '!-Inﬁr.n m hl
MEFAlA), Sosoaisir s, Easippadia) ol The fedpacive. bdrriragin
iza ingic afed in Cobumn no-A under Aule-BH) & 9 of the hr-:m'rp'lrnnsl' Emorcamend Foles. 200Z amerded a5 on dots. For detaded deme and

0,080

134[!"&?#

N

F;'F : m

50k

T ot o

fhan t

=lasben J

i, B0
mmﬂa&m:muua.
n shiumar K Goeasipa
h&mEmar
Borasiya, B.0.: VESU

Rs.
THEAG
20Z8

i35

AT
Pt Fio 4 armna Lake
Himoi P 118119 12 Naw

Physkal 3% Fg 100 130T
Possess
nn

Bharthana Sur Gejara-208 5 Seral, inda

o 170 Alar Ao
Fesw Bdock Mo 1148, Wr Schapnand F.El-:t-rlll.‘!'|l'l'
Wdhyamandr Sceoo I Kamme Hardol *oa

13 135 Rs,

BT.200

A,
6.TE000

d Khi

TR TI0EE

k- 1 0- 2035

o

8
10,080

V=102 6

HLIT
R AW

i
Feqm 43 F

FEC R
A

PLACE : GULMARAT

Il rvalion ol 1hes aeth

e e e
in the Calusin Me -1, Furthis duch Ell.‘-'l'rﬂh'ﬂﬂ-l '|l
asceriyn the verasity al Be mentaned

) Fleas nodn Batin lerms of B
iy o The Same
Auedz :ﬂ:h: Securdy e
Tradon ke

ErraicaEmeT]) Hules, 202

nance Limtan (e e e ol @eem b e
ﬁlhﬁrlllﬂdﬁl th sugipashal purckasenh

JeagEal e, i #:Ia atlEd in coliann no-K, Bidudie
rP rhed azplcam o or make
i ol e Sprairity Indorest {Enfmeoemoni| Rades, HHIF thi

i Tl lullrl i resd m“ﬂuw Thus s vy b canvrimed in fisvau ol
remarng T 4% ol B s sale corsideraion amount has ko

table. Inclnnkal aapenses, cast, charges ein_ Inosries uslo the

ErH 15 no order resirrnng and'o ..tll.rllrlLl'I?:II:l"
dispesing ol the s |rr-"-:|-=hh n'ml'.-rlr'::n"u'lu s and stalis B meminecd in cofn ne-K
chicti of Ted ghadd dig i6 The Procasdiips ordees
FNHHEFL and s@isly Hamse s nalredperl:n F:Ir‘b submibin

dale ol
or il bk by wee

|,I.ll||:i:|l|:s_ll.l|1ralllrru
beda pus

Fredingetoat ol such tasask, ha amq;r.::ﬂm'h:?srdltMI the et pasanEns of aak: corsdeaion amoung n

eETionEd in e e conbmalbon ke he wrﬁ:m g Lo o Pl bin. 6. Jed F
E L E E m n,
|_E Aucsmn rnrm Al

"Iﬂl'l

ar
Fersonol FHEHFL ar

IJ.II'I'E 20,05 301G

pargmrarnd andor madization thaneos. * " Te lha
| BT e I:‘lll_'ﬂ;ﬂﬁ mnﬁﬂmﬁﬁm " :

T flesi s
Inefieaen danl by Hﬁ-! Ih-!

il assEis e
pthonzed CHbpar ol FABISEL

Thi: praspective purtasenhidoer ard ielrasied parte may
EH'I: il Laridesd 101l DI BT e B0 Ci it OF 18 186 pariabti Wierad Rl i wAIm [ha
sl The bdder|ss has o 5li|1 I.h - ms-.:rn:rcu"vdhmr:ll s aucbon alonp with the Had

dderdshthe pirchasaris Ilq: ond
ﬂ"iﬁxu-u

et)

hex BeE] kromiaoge and
wikal |5 distiowid

L] |Hlﬂﬂhl|'|

rr;ri'ﬁl.-:lll'hl it o safe paica, (s b al

-u:mﬂc-wn.runammm H-'Jl

rI:hH!"iﬂ ] a:.-s’n:mm-u.:h-nl’ncll.muud

Mmt-:qlllmu.r;g.n-ri.,'-:i mm-m

e by s e asset shal be resakd u:ﬂtrmﬂmrﬁ of Corlaes Aok {4, Mis €1 Ha Privale Limited wo
Secior 44 Gargaan, Haryess 122003 ‘Welgils - mhuh-auﬁﬂm F

far any HI'I'I!H' tl.lﬂl'l IJr o l#l'r-ﬂ'l ey have W ep-ordinalo I|'||'I ﬂll‘lhh Azhak Mama,

$I'.'|'-|||'|.FI-'HHIIED QOFAGER, FRE HOWSING FINANCE LIMITED

s it o ol e

iy Assistants

HDFC BAMK

HDFC Bank Limited

CIN LT OOMHIG77PLEDTIA 16 Wirhsite: waw hdfe com

Branch Address: HOFC Howse, Tridant Complex. Race Course Vadodara 390007

DEMAND
NOTICE

13 Narrmstﬂm:hﬂ'r:ypmtﬁl:rds derifiad| o clazses idendfied a5 yal

Malics s henaty given that the Ralonal El:rrl:lan!. Lew Tribunal, Ahmedahad Banch, Cour-Il, wide s
Ordar dated 25-08-2026 (Cerified copy of arder not received a8 an data| passed in CF {1B) Mo 188 af
2026, has nedered b commercement of a Corporate insolvency Resolution Frocess of TAKSHASHILA
CORPORATION LLP on 254082036,

Thecreditors of TAKSHASHILA CORPORATION LLP are hershy calied upon to submil theer claims with
proct on ar betore 09-18-202%6 10 the indenim Resclution Prafessional & e address mentioned aganal
iy hoa, 10,

Thefirancial crediors shall submit theie claims with proo! by ekscronic means ony All plher credbors may
submil tha claims with prood in person, by posl or by elecinonic means.

& financial craditor balanging o a cfass, a3 lisked apainsl entry Moo 12, shall indicale s cheica of
aufharisad representainie from among the feee insclvancy professianals ligled aganat antry Mo, 1340 2l
s authonsed represeriali of thedass [spechy ctassh in Form CA-NotApplicable,
Submission of falsn or misleading proods of claim shall atiract penalfies.

| menficnad againstenfy No. 10 zbavwe

Sdi-

[P Chetan B. Patel
Inferim Rasalulion Profassional, Takshashila Corporation LLP
Regn. No.: IBENIPA-TO219-NOE 1820 B—EIJE'E-.'EE'E-U

Date : 28.09 20285
Place; Ahmedzbad

| Date : 26.08. 2056
| Place: Ahmedabad

'11 Namas of rsohvency professionals icentified| Mo classes idanlified as et

[ Wit ik fps Rbbi gov homaidownioads

tvact as auionsed representative of crediiors | b et as authonsed e of crediors |
(inacless thres namas for each class) | _ _ L madass{mra&mrwamcﬂassl
H4. () Relevant fomms and | (3) Wabink: hitpe-iibbi govinhome/downloads 114 [} Reewant forms and
itk Dalsils of aulhorized rapresemtatives: | b Physical Address: [Comaspondence Addmss of | (1o} Detais of aumonized representaives
are availabla at | IRP s 8 Mo 10 gt &g anailable al:

(b Physica Aodness: [Comespondencs dddress of
IRF a5 2t No. 10 sbova]

fhluh:es *leretrl' qhen that the Naticral En-n'q:'an',' Law Tribunal, Ahmedabad Bench. Cout-l, vide its
{ Order daled 25-09-2026 (Regsiry communication or Certfied copy of ceder nol received a5 on date)
| passed inGP (18] Mo, 190 of 2026, has ordared the commancemery of a Corporate isclvanty Resclulian
| Process of TAKSHASHILADEVELOPERS PRIVATE LIMITED on 25-08-2026,

| The crediors of TAKSHASHILA DEVELOPERS PRIVATE LIMITED are heraly caled upon % submil
{ thetr claires with prood onoor bedare 09-10-2026 % the Inenim Resolilion Professional al S address

| Tha financial medilors shafl Submil fhar claims with proof by electranicmaans ondy. Allather creditors may
| submit the daims with procd in parser. by poster by elacionic means.

| A financisl crediior befongng 1o & dass, as Isked against entry Mo. 12, shal indicate ils choie of
{aughonsad representaive fom amang the three insotvency professionats fished agansteniny o, 13k acl
| a5 aushanised represantatie of the class Espacly ciass] in Form CA-Not Applicable.
| Submission of fakse or miskeading proofs of claim shall attract penalties.

Sdi-
IP Chetan B. Patal

Intanm Rezalulion Professional. Takshashila Devalopers Privata Limited
Regn. No.: IBBINPA-O021P-NO0B 192018 202001 2561

REGIONAL OFFICE:
1st Floor, City Telephone Exchange,
BSNL Bhavan, Nr. Kuber Bhavan,
Jail Road, Baroda-380 001

Aezal s 25 &2
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Central Bank of India

E-AUCTION SALE NOTICE

“APPENDIX-IV-A
(See Proviso to rule 8(6))

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES ON 16-10-2026
E-Auction Sale Notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Natice is hereby given to the public in general and in particular o the borrower(s) and guarantor(s) ihat the below described immovable property mortgaged /
charged io the secured credior, the Physical / Symbolic Possession of which have been taken by the authorized officer of Central Bank of India, (Secured
creditors), will be sold on 'As is where is”, "As is what is" and "whatever is thare is" basis on 16-10-2026 for recovery of dues to the secured craditors from
Borrower(s) and Guarantor(s). The Reserve Price and earmest money deposit is displayed against the details of respective properties.
DISCRIPTION OF IMMOVABLE PROPERTIES
Name of Branch & Name of e n iy e Reserve Price
Hrru contact of BN / Bomower's and l.'r1n'&:'zll-::llf:llIrll'llp{f.llfﬂrus ':T;I::I:Iri:::r"”:tL CHD Oid
7 Authorised Officer Guarantor's e . S Increase Am
B/0 Hakol S — Delmfm:l Notice Rassrrs Prics
Branch Head:  [WSAgrawal | RSNo.40 admeasuring 12082 Sq mirs, Fit No. F-7, F-8, | 13 on ¢ 5,20,000.00
i | Mo 89800157 ”!'r Industries (Prop. | Subh Home Complex, First Floor Godhra Road, Taluka Halol R 5 E;.wer; o EMD Am
Authoriza Officer Omprakash Distt Panchmahal Gujarat 389350, Bounded as- East: Road Saank Oe Thousid ¢ a2,000.00
. : Kedamath West: Road North: Road South: Flat No. F-5 & F-6 ) Bi Incraasa Am
r. Sumil Jain Agrawal) Five Hundrad Ninety + 5,000.00
Mo: 7000616263 Seven Only| '
B/O Odd Padra Road
Bemich Haad. BEET Vibhag B, Tika No 16/2, CS No 120, Fiat No 502 (5th Floor), E;.’;’;;"Eﬂ”"“ fﬁ;";ﬂ’ﬁ
Mr. Prashant Dabra | Mr. Satendra “Shiv Sai Residency”, Mangaldas Mohalla, Bih Shreyas | o B9.350.00 EMD Ari h
2 | Mo 82380766596 Kumar and School, Near Polo Ground, Baglkhana Road, Vadodara East; (Rs. Eley IL cs Eiohty | 2 92.500.00
Authorised Officer- | Mrs. Mithalesh | -Adjoining Property West: - Stair and Lift North: - Praperty Of Hi:g rmm WLF'E J B G A
Mr. Virendra Kumar | Satendra Kumar | Mr Bhagat South: - Flat No 503 Hundred Fifh (Only) | £5000.00
Mo: 8799865295 ! '
In the registration dist. and sub dist. Anand a property | mamand Notics _
baaring Plot No 17, Sal Residency, Kusumba Road. Asodar | sqnamng7 Resarve Prica
. Chokdi, Near Kodiar Mandir, Asodar Ta. Anklav, Dist Anand, | |44 62 679,00 v 6.50,000.00
] M. Hilesh Arvind situated up on land bearing revenue survey No 142/2 Block P S EMD Amil;
bhal Patel No 195 of Village Asodar, Taluka and Dist Anand bounded on Sily Two Thousand * 65,000.00
B/O Kevdabaug of towards: Towards the East: Society Road Towards the |\t oo e | Bid Increase A
Branch Head- West: Agri Land S No 104 Towards the North: Plot No 16 | g e~ | ¢ 500,00
Mr, Vijay Ziniya Towards the South: Piot No 18 Three Cnly)
m'hi?lﬂ 1;:1_3:;_ In the registration dist. and sub dist. Anand a propery Demand Notica
Mr. Ravl Kumar S bearing plot No 24, Sal Residency, Kusumba Road, Asodar DA0/2017 Reserve Prica
Mo: B0909513664 e — Chokdi, Near Kodiar Mandir, Asodar Ta. Anklay, Dist Anand, | | 15.96.847.00 ¢ 10,00,000.00
p ' ' Erﬁa nbhal Patel situated up on land bearing revenue survey No 14212 Block (Rs 'Fm'w e EMD Amt.;
A uﬁ s Nikitaben Mo 195 of Village Asodar, Taluka and Dist Anand.Bounded on Ninety Sic Thousand. | ¢ 1,00,000.00
of towards Towards the East Sociely Road Towards the E [TH 4 Fory Bid Incraase A
JaNBKKUMAT | Wast: Agn Land § No 104 Towards the North: Piot No 23 | ¢ "0 O |+ 590,00
Towards the South: open land Block No 183 Y |
Shop no. 60, 61 & Shop No, B4, B5 (Tolal 4 Shops) adjacen | Raserve Prica
to each other on 2nd floor of wing-G, having carpel area ¢ 26.30.000.00
admeasuring in 28.88 sqg mir in Shreejl Arcade each, EMDATL:
J prganized and consiruction n land bearing R S No. 3431172, ' 263 m.m
MNew R S No.343/11/211 1o 3431111/2/8 admeasuring 12033 Bid Incraase At
sq mir of moje vilage Halol, in sub District - Halol and « 10.000.00
i | District- Panchmahal 389350, B il
Shop no. 62, 63 & Shop No. 82, 83 (Total 4 Shops) adjacent R el
to each other on Znd floor of wing-(, having carpel area ¢ 26.30,000.00
admeasuring In 28.88 sg mir in Shreefl Arcade each Demand Noice EMD m:."
§ 16 Boiad organized and construction in land bearing R S No.343/11/2, 041082027 + 2.63,000,00
Borrower- New R S No.343M11721 to 3431/1/2/8 admeasuring 12033 i
Branch Head: - Mis Jay Aditya sq mir of moje vilage Halol, in sub District - Halel and € 330, 70,014.74 8 ncrsmse Amt
Mr. Murali D. Parihar | rl:;hnn District- Panchmahal 389350, (Ra. Three Grore dhissigens
1 Mo: 8980015766 PO oo LT L Fifty Seven Lacs
Autha (Prop. Aditya Shop no. 58,59 & Shop No. 86,87 (Total 4 Shops) ad|acent to .
uthorised Officer Pankajkumar aath  clhar. on nd ek of WA, Seventy Thousand Reserve Prica
Mr. Mahesh Oza . Q-G, having carpel 8red | gy neen ang 1 26,30,000.00
Ma: BTTOT28879 Merchant) Hdmﬂsmll’lg in 2888 s mir n SHH‘H Arcade @ach, Savanty F I
: B s ¥ Four EMO Ami
7 organized and construction in land bearing R S No. 34311112, | pyes iy ¢ 2.63.000.00
New R § No.343/1/1/2/1 to 343/1/1/2/8 admeasuring 12033 B i
sq mir of moje village Halgl, in sub District - Halol and ¢ 10.000.00
District- Panchmahal 389350, '
Shop no. 55, 56, 57 & Shop No. 88, B9, 90 (Total & Shops) Reserve Prica
adjacent 1o each athér on 2nd Noor of wing-G, having carpet r 39,45,000.00
area admeasuring in 28.88 sq mir in Shreeji Arcade each, EMDAmL.
8 arganized and construction in land bearing R S No 343/11/2, ¢ 3.94.500.00
New R 5 No,343/1/11/211 1o 343/11/1/2/8 admeasuring 12033 Bid Increasa Ami
sq mir of moje village Halol, in sub District -Halol and + 10.000.00
[ = District- Panchmahal 389350, = el |
Al the piece and parcel of Land and construction thereon as
B/O Naswadi per sale deed No. 139 dated 200072018 situated at Mouje .
Branch Head- Maswadi, non-Agriculture Land R.s. No. 135 “Sarkar Ef.g:.?égm'm Tﬁ;‘rgﬂ?ﬁ
Mr. Pradeep Malviya | Bomower- Residency” Piot No. A-88, Plot admeasuring. 44.85 5. MIr, | , 40 60 01100 EMD Aml
8 | Mo: 8980015782 Ms. Rekhaben Divided common Road and common Plot Admeasuring. Rs '.,B' | acs St ¢ 81.000.00
Authorised Officer- | Sanjaybhal Bhil | 37.18 Sq Mir, Total Admeasuring : 81,83 Sq. Mir. Situated at ;,hnu;&':ld Ning ! EI"|:‘II}J’E-EEIEF'|I"I'I'|'
Mr. Mahash Oza Mo Naswadi, Ta Naswad| District Chhotaudepur, Gujarat- 381150 Hundred Thirteen Ont) | ¢ 5 000,00
04 28203856 bounded as under: Bounded by North: Plot No. A-BS South J :
Plot No. A-87 East: Socialy Road West: Plot No. A-85
® EAuction Date 16-10-2026, Time 12,00 Noon to 6.00 PM with Auto Extension of 10 Minutes,
*  Auction will be conducted through the bank’s Approved service provider “URL : hitps./(baanknet com *
® 1) Property Inspection Date & Timing: 08-10-2026 between 10.00 am to 3.00 pm
e 2| Bidder will register on website and Upload KYC documents and after verification of KYC Documents by the Service provider,
EMD to be deposited in Global EMD walket through NEFT/RTGS/TRANSFER (after generation of Challan),
® The interested bidders who require assistance in creating Login 1D & Password, uploading data, submitting bid, may contact 1o hilps.//baanknel com
Helpdesk Number 8291220220 or go to Help section (User Manual),
® The Auction Sale is conducted on “As is where is, As is what Is and whatever there is" Basis. Bank is not aware of any pending charges,
taxes, eic. Purchasers are bound to verify the same and, if any, have to bear the same.
Statutory 15 days sale notice under Rule 8(6) of SARFAES| Act 2002
® Borrower Guaraniors/Mortgagor are hareby Notified for sale of immovable/movabile secured assel towards realization of outstanding dues of Securad
Creditor,
Date : 27/09/2026 Authorized Officer, Regional Office,
Place : Vadodara Central Bank of India, Vadodara
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iz dale r-I nublicabar ol 1hs Nobee, she amounts ndicated herea elow i e “q -*Im- nzrres; togeiher watt dudher nlesasl Gs detailed m-ihe said Demand Nolices faaim he
raspRciae datas rmethoned balow i cosdrn '-_ il Ihe-dale 27 payrrentand-Oor realizaion, nesd with Ehe lan agresment and alber dacumentstsanlings; o any, Bxecdtan-by 1Me s=d

I_'-.-rrl:I-.'El'ch Az sperity for due regayment of tha loar, the -'-III:.-. g Secured Azzei(s] have baen martgagac f HOFC Eﬁ- JI' Limited tiy he said Bomower 15 respeclively

Barrasarfs! |-'-|| Heiris! | L a bl F‘:,.r-"r-':_lll Hive s aftentizn wind B tho provisons of se-sechiar ] od sachen 130t the &l o spech ot fhimpavarabie oo redoem e secured assells
s Total Date of '
I'.Ic; Mamme ol Borepiseris) ¢ Legal Hearfe) ! Lagal Representativels) Ouiztanding Diexmarid Descnplion af Secured Assalf) Mnmavabile Propedy (ies)
Dusas Hu1E|:e |
(=] (k) . (el L le] ;
MR GADHAVI SHAKTIDAN NAVALDAN {Borrower) Rs 1776639/ | 20-AUG-2026 WAKRATUND PALAS TOWER A, FLAT-501 FLODR-E & NO
i GADHAWI KAJALEEN SHAKTIDAN (Co-Borrower 1) AS 0N SELBLOCK 334 FP-12017-1, B/S RADHESHY AR FLATS. 48, LIVE-
§91002294, 701306544 - HOME LOAN 30.04.2026 b FLATS SEVASLBHAYLI CAMAL ROAD. Q""‘F. VADDLARS,
COO1013880010157061 - CREDIT CARDS SEVAS! VADODARA, 331101, GLJARA
1 ] 1
MR JAGTAP NGNESH (Barmwer) Re. 22732170 | 18-AUG-2026 DEVESH IMPERIA-TOWER F, FLAT-701 FLODR-T, S MO BS
JAGTAP ALKS (Co-Borrower 1) A ON . ; el £ AT -
2 IO ARLFF NOTOBILL, TP-1 KR ATLADRA PADAS MAIN,
TO44Z27807, T04427541 - HOME LOAN A0, 2026 AOAN VANONARA VATOUARS YANODASA 190077 . G JARAT
10107400092448501012600001926550 - CREDIT CARDS ; ARS, MADUDARR. ¥ADUBARA. o e el
MR JAISWAR MUNNALAL {BORROWER) RS. 9435375 | 19-AUG-2026 2 P = i e
g MR JAISWAR POONAMEBEN (G0 BORROWER 1) A5 ON : : lsf‘ﬂi‘l*é;"f, } ..".llf_":ll.lf" E Fu'fl A B aa E;; :[J;]q},:.r._ =*|','r1=*|
B42774089, 644066614 — HOME LOAN 30,04 2026 - BHAYLL ﬁ%m ADORARA ;Mj;;* il IARAT
DE0101ARR0006404204 - CREDIT CARD : . [
MR THAKKAR RITESHEUMAR (RORROWER) RS, 11,79,299/- 17-AUG:2026 WEELDEEF TOWERS TOWER [, 406.4TH. 5 NO 435 RS
1 THAKKAR NAYNABEN RITESHKUAME (CO-BORROWER 1) A5 ON B KOA350P8 G0, FERTILIZEE NAGAR GATE.B/S H & PETROL
' 635126444 §35899245 & 677455368 - HOME LDAN 1.05.2026 PLMFP,DASRATH. VADDDARA WADDDARA. MR HIGH SCHOOL,
CO01014530001568460 - CREDIT CARDS s 3a0, GUIARAT
KE TRIPATHI SaMIRKUMAR [ [E{lrru'ﬂtr] R 1446680/ | 18-AUG-2026  SHEEE SIDDPESHAE HARMONY TOWER CT FLAT 14, FLOOR
: £39314542, 639314559 - HOME LOAN A5 ON (5T, 5 NO 57.F2 16,8:H SAYALL TOWAISHIP , SAYAJ TOWHSHIP
1094550019999 300 CREDQIT CARDS 3004, 2026 TOL, WEW WP S0 MEW EaRDLIEAUG NEWYIP RO WADODARS
380022, GLUIARAT [
MR VAGHELA GOPAL {Borrower) Rs. 1835268/~ | 22-AUG-2026 ANJANIYA SADAN, DUPLEX-1. 3 N0 (RS12512), M8 BHATHLII
§ F4A26TZR2, G4R7ATIO7 - HOME LOAN A5 ON TEMPLE, KANI EHAGOL MOGRL ANAND, ANAND, 388001,
E02000074585664- BEWC 30.04. 2025 GLIARKT
ME PATHAN 54010 [Hmrrm!r_l g 14506/ | 18-AUG-202E Al MARHLBE PARY DURPLEX, UKIT & 15 5 NO-205 BESIDES
g AFARDJ BAND [Co-Borrower 1] A5 ON HIGAH F EARAM, OPP KISAR BUNGLOWS KR NAVA, YARD GORWA
§ E2RSTUHAS, BA023350% - HOME LOAN 3. 04, 212G BRIDGE MADHUMAGAR, GORWA, GOREWS, VARDDAKS, 580003
124053362 - AUTO SUITE GUJIARAT
MR PAWAR GOPI [Eu:urr-uwerjl Rs. 1195465/~  18-AUG-2026 ik e |
g PAWWaR SUVARNA GOPIKUMAR (Co-Borrawer 1) As 0N c.::*r ,r_'lml-_-lllll! ,;lIII'REflI'I.__F r}jf::ﬁ ﬁ_:, |Fr,:ll:._.|T| ‘:-Fi-.r: r,. Fp ll_;l_:lFr I |'- .r"l = _.'J_Il-n-[
652897907, 6523097038, 6513030567, 651842440 - HOME LOAN | 20.04.2028 ‘ OLDPABRA RD, VADAL t-me 10, “-] SRRT
FO01014530001484207 - CREDIT CARDS e A
MR R&JPUT CHIRAG RAJUBHAI {Borrower) Rs. 586753/« | F2-AUG-2026
RAJPUT DHARMISHTS CHIRAG (Co-Barrawer 1] 85 0N SAMEUIRIE Eakal s FLATE, FLAT- 101 VLR35 N 158 P G5
q FE3045753, GEBOS0OIR0 - HOME LOAN 30,04, 2076 NO 1804 OPP., YAMUMNA MILL, 58 MTR PRATAR, HAGAS, DABHO|
dE1BE1 750 - CONSUMER DURABLE IE!Z-I‘.I]_'-.-'-‘-I][']I].’--L-' TARHO B0, SADDDRREA, 3190007, BhJaes]
O00015240007175030- CREDIT CARDS
MR PARMAR RAJANELMAR JAYANTIEHA! |Borrawaer) Rs. 22614630- | 131-AUG-20ZE MADHLEEBAYN STUARE I, DUPLEX-A2-64. 5 MO 65 DPP EAR AR
(10 658707213 - HOME LOAN A5 ON PLURLIE SCHODL RS SAl SUNERL, BUMGAL DWS ANASTL
COO1018020016492658 - CREDIT CARDS 31,05,2026 ROAD MIYAGAM CHDKEDIKARJAN, KARIAN, VADCDARA, 234155,
GLUARAT
MR PATEL ALPESHKUMAR {Borrower) Rs. 1728000 | 17-AUG-2026 oot ) ol UMITLTS. S MO 53 PAd) HEAR BRIMARY B0vs|
11 PATEL EARSHMIBEN (Co-Barrewer 1) i SCHOOL. KANJARI ROAD, KANJAR] HALOL, HALOL
652674090, 7014596227 & TOZ990598 - HOME LOAN 31.05.2026 A e el R e
DEO1014610023269929- CREDIT CARDS e e
MR RANA NAYANKUMAR [Eﬂrruwe-r,l Rs. 1134615/~ | 19-AUG-2026 |
RONA 'ﬂ'lBI-Lﬂ.L{I:n -Barrywer 1_| A5 ON VEDEMTA, AT B 200 CBE MO TEHMVEDREN T SOCIETY] BEHIML
12 RANA GEETABEM NAYANEHAI [Co-Borrower 7} 30.04. 2026 ARBLUDA MACAR, OPP HDFC 3ANE, LINK ROAD, BHARLCH
BEA353033, V01852154 - HOME LOAN THARLGH, BHARUGCH, 392007, HIASAT
$001013880003379110 - CREDIT CARDS
PR RATHOO HITESH {Balrower) Re. 10932470 | 1B-AUGIDIS - \oacn b7 PARK SOCIETY, B-66, (5 N0 3334, B'H MARTHIMA
| RATHOD SURESH 5 (Co-Borrower 1) A% ON el i o = e i e
drd B CAMMUNITY CENTRE, RAKARPURA GIGS AN ROAD
11 CHAUHAN PADMAREN {Co-Barrawer 2] 30.04.2026 GADODARS VADOOARA MARTHOMA COMMUNITY CLNTEE
| 629662073, GA3S6ETT0, 629271723, 681469454 - HOME LOAN S SeN0 1A OVTRRAT. x -
MM 01E290000R5493% « CREDIT CARDS o e oy !
MR PATEL CHIRAGKUNAR JAGDISHEHA! |Enrfuwnr:| Re. 1219269 | 19-5UG-202E SHIVAMJALI F"_i DERCYGUBFLAOT 2, RSy HDSE-3, PLAT |
l4a B41058544, 662405068 - HOME LOAN AS OM SUBPLOT O 2.5 NO * 33/1. MEAR SHIVDHARS RESIDERDY
OO01013930007910145- CREDIT CARDS i0.04. 2026 AKDADA-CNGE ROADANDADS  ANKLESHWEE, ANKLESHWAR,
A0, GLUARAT
MR SAHU JAGANNATH RAMESHWAR (Borrower) Re. 16T506I-  A3-AUG-2028 oo e piim) RESIDERCY, ROV HOLSE-106, S KO 1304 47,
6100345558 - HOME LOAN A5 ON < I P £ ' h =
SHAMTAML, VRNV ELCAY A B BEDHINPAR%, ANDaDs
e 1 SEEMLER - M AR ANKLESHWAR, ANDADAZ, BHARLCH. SHANTANL VIDHYALAYA
00401 FRE0003E1E1 58 AND Q00101901001 1179989 - HOME bio i ] ik el b A b
R0, GLIARAT
LOAN
MR PATEL NIMESHEUMAR B |Eorrower) Rs. 1035566/~ | 20-AUG-2026
. il it el el i RUDRAKEH FLATS, FLAT-506 FLODR-3R0, (£ K 60)
§31655087, 632860084 - HOME LOAN 30.04.2026 o g sl e bk ) e
16 ; : KR GIRIRA] FLATS, B/ INDUCHACHA CORPLEX, CHHANI J&RA
13905006 - ALTG. SUITR BAkA, NIZAMPURS VADOIARS, 300024 GLIARAT
461822528 - TW SUITE B i Y
BROT01 387000203541 7- CREDIT CARDS
MR SHAH HIMARSHUKUMAR DHIRAJLAL {Borrower) Rs. 1597240/~  19-AUG-2026 = P el
MRS SHAH KOMALEEN HIMANSHUKUMAR (Ca-Berrawer!] 8% ON PH,FF ':"‘,':r‘”,h!" RESIDENCY COMMERCIAL, UNT-16, FLOOR-
(17 GROUND, S D 32 FP NO 120, BEFORE ZEN-SCHOOL, PATALIYA
B357526642- HOME LOAN 30.04.2026 KANUMAN ROAD, B/H ST DEFOT. PADRA, YABCRARA-3L440
D10104 1 740007 E15640- CREQIT CARD yeknralitie il ot B il e e’ T B [
MR SHEWALE MAHENDRA EHATY (Borrawor) Rs. 925282/ A5 19-AUG-2026 A e e e e
MRS SHEWALE SHITAL MAHENDRA (Ca-Borrower!] ON 30 04, 2028 PRARAT RESILENCVDRALI '.":,-! OUFLEX-T7, PLCT H-3066, 3
18 1 MO 2P ME PUSHTE BUAMGALTINE  BES ASHWINI, HEIGHTS, &7
553034451 - HOME LOAN QUARTERS ROAD, GIOG, ANKLESHWAR- 301002
COQ1010210001151373 - CREDIT CARDS £ e
MH SI:ILD.HHr MITINEHAL ASHOKBHAI ﬂBurrnweﬁ Fs. A0 468- | 17-aUG-2026 FARAK GREENS TOWER B, URIT-B-307, 5 NG E36 333501 FF |
18 MRS, SOLANKI KOMAL NITINBHAI [CO-EDRROWER 1] AS ON 122 BLOCK, 443.MR 30 MT BILL CAMAL R0AD., NEXT TO ALTOK
| 621058801, 621869605 629401782 - HOME LOAN 3105 X026 BLULES, NE, ATLADES (PaEA RN BOAD, Walkiiaia,
DU01014550001392054 - CREDIT CARDS VADCDARA, 330012, GUIARAT
MR ANKITBHAI PATEL{BORROWER,) Rs. 22.84.715 | 13-AUG-2026 MANDAKVAN HOUSING COMPLEX, UNT-D1-111. RS N, 205, 207
= MR PATEL RAMESHEHA [CO-B0RROWER) 55 ON st B (BRI E S M SCL T D ABEIL Lo Pais
GTO534545 - HOME LOAN 31.05.2026 ok - : e

MR BARIA JITENDRAKUMAR (Barrmwer) RGOS, aie TR i HEiR
sy MRS BARIA SHITALBEN (Co-Borrowar 1) OK 30.04.2026 j'r;‘,}TL ,r‘:,“rj"t'fﬁ'u",:f:ﬂ ‘rr*fﬂ‘ﬁ';’h'l _}fl‘ r:r:,: o rfﬁ},‘_
657505544 - HOME LOAK Al M e dek oy s AREE
Ill}ﬂ1ﬂ1|]-1-3-ﬂﬂ133u-ﬂuﬂT I]{IEI1|.'.|1 .rE-iI:II.'.II]'!] 5-51055 EHEDIT {:AHDS L
MH EHAHMEH.&TT 'FDEESHHUMJLE I_Eﬂrmwer:l H‘:’.. 19472190 | 18-AUG-2026 L B ] .
oz BRAHMBHATT NEHABEN YOGESHRUMAR (Co-Borrower 1) 55 ON o -,i‘ﬁ:;",l e
| BE3636ATT, BE2A56430 - HOME LOAN I0.04. 2026 -'I.';I::hl'] FI:I-H-‘:T-.I *J.”'T'.r-i I"'r‘l‘:'ll_" -':n_ll"-'J.l'n_F-:’;. ';q-l-'.“:ﬁ ﬁ;l ||':'.|:.'.." z
552’1 523?5 EDHEUMER DUHHELE Ll L M e B . L1 [ L 4l
MH DE".I'JFLHI MhH MFI.IJEFI.EA H!EAHALI [E-:Irm-imr] Rz, 6832010 A5 131-AUG-2026 s ucin e £ A5 i o
5y MRS DEVIANI SHAHINA MAKMADRAZS (Co-Barrowerl) | ON 31.08 2025 L O, LT SF L O A H, ot
| S&0FF Th, GRTEY. 163, MESE &L MAaLIENS, ERTANLLGE
G351 7655 - HOME LDAN TANDEL IS VADODARA- 380012 GLUARAT
118080834 - UNSEC SUITE L VADD
ME MEMON MAHAMMADAAMIR |Borrawir) Ra. 1176503 | 18-AUG-2026
A MEMAN MOEHSINBHA [Co-Borrowear]) A5 0N MASIRUDHE PARE, LIMIT-C-32, 5 KD 2972 QP RAFID S0CETY
£4 fOTEEIETS - HOME LOAK 3004, 202G MEAS WAMORS SOCIETY, VASST CROSSING, BORSAL, AMAMNT-
Qo01010740000909394, 0001062 G00001 51274, 188545
DI]-!]1|]1HI]1ﬂI]211’5E]'§2§ EFtI':DIT CaRDS
LU FﬂDHPI".I:'lH IIILIF’S'IHH I:I.llLELFH-HEI H& {Borrower) Rz, 639526 A5 21-AUG-2026 ; [ z I p |
7 PADHIYAR ARATIEEN DILIPSINH {Co-Barrower 1} ON 3004, 2026 ik r.’;q ;:‘Ap:j'h':?iﬁ' T- S “Th ulsc-ﬁl'f-f el £
- BG7 /49064, BEII0G0ET - HOME LOAN T et pbe b b bl
DO 016230006506656- CREDIT CARDS ook e ] el i ol
MR F‘ANC Hal HITEEH I-SHWII.RH H.ﬂul {Borrower) Rz, 27 11,003 1T-AUG-2026 PHOERIX RESI-COR WING B, FLAT-5304 FLOOR-3, 5 NOD |
26 PANCHAL PARULBEN HITESHBHAI (Co-Borrawer 1) 45 ON SO 1.0TE2 1P 35 302, TP 43 DPP SUMRISE COMPLEE. VaAIRLNTH
GHBZIGETI, GEOTISGEE & GRVVERITI - HOME LOAM .05, 7026 CHAR REETA WASHODIA, ROAD, VaAGLREODIA S0, vADRGDARA,
GO0 013840007 P 65789 - CHEDIT CARDS SR GLUIARAT
ME PAREKH NILESHELUMAR M [Barrmwer) Rs. 1966415/ | 13-AUG-2026 VELUND-VILLA- TOWER B, FLAT-207 FLOOR-SECOME, 5 NC 46T.ME
Lag FAREEH KAILASH MILESHEUMAR (Co-Borrower 1] A5 0N SAPNA A YAYETAR, BALL & BHEEEN VILLA DURLEX, BEZIDE
E34265375, BASEL1002 - HOME LO&N 31,05. 2026 DIVYLOK BUNGLOWS 24 M7 LAXIMIPURA-GOTRI RO GOTRI RO
GO0 012840009 081092 - CHEI}IT CARDS VALDDARA, S50, GLIAREAT
MR YaDay H.l:l.MHURIIF iBorrower) Rz 1407380/~ | 18-AUG-2026 PAHAR T WIELA COMMERGEAL TOWEH:A B, SHOF £ OO0
'8 MR YADAY RAMMUEAT {Borrawer) A% ON GROUMD, & MO 533.84 BLOCK TERPLOT 19 T 22 KR CLOUD &.B/5
GEGASE011, BRSE20459 - HOME LOAN I0.04. 2026 OLANET GEEEN, DPP SHERWOOD BLISS, TALZAT-CHAPAD
d5E3S0051 « UNSED SUITE RO, TALEAT, VADDDARS, |"q.'5'|L--L| -.---L"L'IE'H'--- 390082 GUIARAT
MAS SOLANKI GEETAREN VINQDRBHAI (Borrower] Rs, 90735%3)- A5 131-AUG-2026 HEERA PANNA 50 ul:'l"‘l' BLlF'L Ex-" izt F'--. KEE" SOUTHSIE", [
30 BS1 70280, BE1825513 - HOME LOAN ON 30.04 2024 TEMERMENT 80 5 NG GEESGCN 47064 MR- STAYAM, SHIVAM
1 SUNDARAR FLATSE, E_.--T Ok, BOAD BOEaMMEA TARSADI-ZLRATZ
SURAT, 304120 GLLIAKA]
MR gﬁ:ﬁﬁ ?ﬁﬂ!ﬁ:gﬁmw&rﬁ Rs. Aiﬁgrﬁ“"' | VRAUGZ02E oo e pian CITY, ROW HOUSE B 16 5 N0 153, DLD 5 NG 631
11 A6447TH2TS - TW SUITE 11 052008 JITALL-ZENGRLUR F:.”AD(:f!I:rﬁgL*i]HH{LEbF“AR- 202001
Dﬂ‘]m‘lﬁﬂﬁﬂﬂﬂﬂﬂﬂﬁ-ﬂ- EHED‘IT EFIHDS e
. " I |rI IBr '|le*éxl A% = '~|: n.:.:-lu icicantal gkparsa 5, zasts, charges edc ncerad I-II |'E E3ie |'.13:.'I!'li'l': a0 ¢ ororaaliratian
17 10 sl Bremawers shal Sl Se-rnake pagmend la HOPG: ag |I curesaind, e HOPCoskall aretang adaina? he aboee Secorald fsgetis) O lnmonalde Sropecdy (e ontes Zaslion 13 4] ol
he sad fciEnd e AEpE cznle Kules enlirely alihe nsk-of thesaic Borroweris) f Legal Fairds)  Lagal F‘fi'l:-'-:":‘-ﬂri.il'a'i‘fl:' a5-10 the cosls 200 CONSEquenCEes
The st Bormower (5] Lagal Hair(s) / Ligal Bapresen .|I weal e predtibates uedo B st Bel e transter he alaresand Begunsd Assel (2] 0 rrovowilde Fropesy s, sebelber By sy
ri zale; lapse Or otherwssa- without the prar = "I=~ censend of H0ESAny perzor wha canlravenes orabslz conlrevantion of Ihe grovears of Ihe 21 or Buies mads I areundar-zaall og
lisfile Tortdrmparcnstrant anddar aecoally 85 pravcad ardes e For HOFC Bank Ltd.
Date : 28,00 2026 e/

SUZ00EGREA T4 - BEWG

Place : Gujarat

Rs GEE448/. A5

E.-JT-I FIEYY ZaN& ROAD

SANA

VADCDARS=39000E . GUSARAT.

Autharised Dificers,

Regd office : HDFC Bank Ltd. HDFC bank house, Senapati Bapat marg, Lower Parel (west)Mumbai 400013,

epaper.financialexpress.com
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